
From

THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL P&ADESH)

No. Hc.vrr_66/2oos I ?s 3 o t A

Smti Jayashrce Bora,

It. Registrar (Vigilancc),
Gauhati High Court,
Guwahati.

To, Shri Rafique Ahmed Tapadar
Principal ludge,
Family Court-II, Kamrup (M),
Guwahati.

]L
Datcd Guwahati the 20 September,2024

Sub: Civil vacation.

Ref:- Your tetter No. FCK.S|r2lpll2O4l2O24, dtd. 18.09.2024.

Sir,

with refcrence to thc above, I am dirccted to inform you that you have beengranted permission to avair civir- vacation, arong with station reave permission. fromthe morning of 07.ro.2o24 tifl the morning of 21,10.2024 . The Counselor, 'Famiry
Court-II, Kamrup (M), Guwahati, in her absenie, the Counsellor, Family Court_I, Kamrup(M),
Guwahati and in his absence , thc 

-Counsc 
or, Famiry court-III, Kamiup(ria), buwahair wilt

remain in charge of your Court and Offlcc in your absence.

Yours faithfully,

sd t-
.RE RAR GIlj EI

Memo No.Hc.vtt-66l2oost qr3t _ qgJltA, datea ) Zo _01-' 2/l
Copy forwarded for information to

1. Thc Prrncipal Accountant Gencral (A&E), Beltola, Guwahati for information
J. lhc Projcct Managcr, Gauhati High Court.

. REG RAR GItA


